
Item-Il 

	

0 

MAI492/2005 In 
O.A.56412003 

9.82005 

Present: Shri Anand Sngh1proxy for Shn S.Rajan, counsel for the applicant 

Shri T.C.Gupta, counsel for the respondents. 

MM 49212005 in 

Learned counsel for respondents states that they shad complete the 

necessary process to comply with the direchons of this 

TribunaIwi1hn one month. in the interest of justice, allowed as prayed. 

MA. is disposed of. 
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(V.S. Aggaiwal) 
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